LOK SABHA DEBATES

1 OK SABHA

Tuesdav, Marck 21, 1972 Charra 1,
1894 (Saka)

The Lok Sabha met at Lleven of the
Clach.

[MR. SILAKFR n the ¢ hair)

MLMBER SWORN

SHRI MUHAMMEFD KHU DA BURSH
Mutshidabad (West Bengal)

MR SPCAKFR  He wasa member

of our House for a long time IHe 1s wel-
wome back 1o this House

ORAL ANSWERS I'O QUFSTIONS

MR SPEAKEFR Now questions Shn
Vajpayee 15 absent.
SHRI JYOTIRMOY BOSU It w2

fact that this questtion has been pos poned
to some other day ?

MR SPLAKER No

SHRY VARKEY GEORGE Beuause
uf the mportance of this queston I have
aade a personal request that this should
be prstponed to a future date when Shn
Vojpayee 15 p esent here I request  that
1t miy be postponed

MR SPEAKER : I'h s has not happencd
in the past There are 10 1ns ances lihe
that Smoly biciuse one hn Member 15
not present here, how can vou postpone
the questron o a furare date * No, 1t 1 not
possible.
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THE MINISTER OF STATE IN 1HE
MINISTRY OF LAW AND JUSTICH
(SHRI NITIRAJ SINGH CHAUDHARY)

ta) and (b\. The information v ber ¢
ollected and will b laid oo he Tablk of
the House
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